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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
MISC APPLICATION IN DISPOSED OF CASES NO. 56 OF 2025
IN

ORIGINAL APPLICATION NO. 316 OF 2022

IN THE MATTER OF:

DR. SHARAD GUPTA e APPLICANT
VERSUS
STATE OF U.P. & ORS. eeeee.o.. RESPONDENT(S)
INDEX
S.No. PARTICULARS PAGE NO.

1. FURTHER PROGRESS REPORT ON BEHALF
OF PRINCIPAL SECRETARY, IRRIGATION
AND WATER WORKS DEPARTMENT,
GOVERNMENT OF U.P. IN COMPLIANCE OF
THE ORDER DT. 20.03.2025 PASSED BY THE
HON’BLE NATIONAL GREEN TRIBUNAL
ANNEXURES

2. COPY OF THE LETTER DT. 28.07.2025
ALONGWITH THE PROGRESS REPORT
ANNEXED HEREWITH AS ANNEXURE A-1
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DATE: 29.07.2025
PLACE: NOIDA

THROUGH COUNSEL

| /
BHANWAR PAL SINGH JADON
STANDING COUNSEL FOR STATE OF U.P.

EMAIL- bhanwar09jadon@gmail.com
Ph: 9639286572
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L. The ; |
That 1, the Deponent in the above captioned matter am fully conversant

with :
the facts of the case and is competent and authorized to swear the

present responsc,

rJ

. That 1 state that the contents of the response have been drafted by my
counscl on my instructions and the contents of the same are true to my

knowledge and nothing material has been concealed therefrom.

I. BACKGROUND OF THE MATTER:

3. That the grievance raised in the present Original Application, filed by the
applicant, Dr, Sharad Gupta, pertains to the alleged destruction of ravines
by large-scale mining in vicinity of Taj Mahal and restricted floodplain
zone of river Yamuna as per a news article published in Times of India
dated 06.03.2022. It is alleged that destruction of forest ravines will lead to
devastation of ecological chain and harm Taj Mahal. [t would also affect
original landscape and contour in vicinity of Taj Mahal and restric.t

floodplain zone of river Yamuna in Agra (State of Uttar Pradesh).

4. That it is pertinent to submit that in compliance of the Hon'ble Tribunal's

<
9/5\;2&'0 ":{ A A?ordcr dated 11.09.2024 a compliance affidavit dt. 07.01.2025 on behalf of

'c\dcp ¢nt has alrcady been filed before this Hon'ble Tribunal (Refer

BALRAM YADA
NowarfAdvona

;* KB‘KMHL iy (4 f&"’ 1095 of the judicial record). That as per the said afTidavit the



requisite: notification regarding the identification/demarcation of {lood 1 1 12
Plain zone of eritieal stretely lrom "Asgarpur 1o Hiwah™ and "Shahpur to
Prayagraj” of river Yamuna has heen issued by the State of Uttar Pradesh

vide Letter No. - 6RS/2024/45NGT/2024-27-C-4-1 LWt (NG T)2019

dated 21.12.2024 from Dr, Arvind Kumar Chaurasia, Special Seeretary,

Uttar Pridesh Government 1o Chicl Bngineer and [Head of Department,
Irrigation and Waler Resources Department (Refer Giy g No. 1103 of the

Judicial Record),

5. That the present matter was last listed for hearing on 09.05.2025, whercin
the Hon'ble Tribunal dirceted as under:

“6. Mr. Bhanwar Pal Singh Jadon, Advocate for Respundents No. I and 8
secks four weeks time 1o file further progress report regarding physical
demarcation and erection of pillars.

7. Further progress report may be filed at least one week before the next

date of hearing fixed.”

II. UPDATED COMPLIANCE STATUS

6. That it is pertinent to submit here that Chicl Engincer (Ramganga)

Irrigation & Water Resources Department, Uttar Pradesh, Kanpur has
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vide the sai . : i .
said letier point-wise compliance narrative with respect 10 the

dirccti ‘ ' . '
ions of this 1on"blc Tribunal dircctions has been provided, wherein

it ; ;
has been stated that the physical demarcation of the floodplain zonc of

river Yamuna from Asgarpur to Prayagraj, based on a 100-year rclum

period. has been completed. Furthermore, the project has been formulated

and duly approved by the Chief Engineer Committec, and the estimation

work is presently under progress. A copy of the progress report outlining

the district-wisc status of pillar fixation, indicating a cumulative target of

cnt of 19,290 pillars till March 2026, has

21.582 pillars and the achievem

also been enclosed with the letter.

rogress report has been

A Copy of the letter dt. 28.07.2025 alongwith the p

annexed herewith as ANNEXURE A-1.

7. That the deponent is duty bound to fulfil the obligation which are assigned
"ble Tribunal. The

under the law and directions passed by this Hon

Deponent is fully committed to ensure strict adherence to the orders of this

*ble Tribunal and undertakes to faithfully comply with any further

Hon
y this Hon’ble Tribunal,

directions or instructions that may be issued b

095 p i ywithout demur or deiz) |
Qf.’) O | \‘% y :

for the kind perusal of this

T.S.G's';‘”‘lrtfw wl® ]

v;ﬁﬂgjé;&‘& ﬁc ce,
Q. et .

6l Tribunal. It Is pré

0

{he present response is being submitted

yed that the same be taken on record.
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Mr. Bhanwar Pal Singh Jadon, Advocate for Respondents No.1 and 8 seeks four weeks time to file

further progress report regarding physical demarcation and erection of pillars.
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Ramganga Organisation, Kanpur

Tentative Work Programme for fixation of Pillars Under 0O.A No. 316/2022
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